
0-A.No.90/92
Oslhi this the 30th day o, „

of May,1996.

Hon'ble Or a. Ved;,u.i,-
^on'ble Shri r k ak •' (J)

' Ahooja,Member jSmt Binota Biswas
W/o Shri A.K. Biswas
Jamadar Safaiwala

HNo.i25^ Sector 2
f''Jram,New Delhi '

(By Advocate : None )

VERSUS

""l™ Of lodia, through

KrishrBhava '̂̂ '̂ "o'o'opment
New Delhi

y ••••Respondents(By Advocaste None )

ORDER (ORAL)
(By Hon'ble Or u

• «e,ber (j) ,

^0 spite of the
totheappl.v . grantedVide order dated 23 5
appeared for tho "

applicant today even r,
''"°"'call. Theo.A. is ^h "
in default and for ' "i '̂issed

fiofi-prosecution.

Mem

sss

•AppIicant

(Of A. Vedavalli)
Member (j)

•X3


